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NHRO notice to state
over plight of women
cutting sugarcane

Has called for a detailed report from the

Chief Secretary within four weeks
SANJAY JOG | MUMBAI ingly, the Comunission has is-

The National Human Rights
Commission (NHRC) has tak-
&n suo motu cognisance of a
media report about the plight
of women labourers engaged
in sugarcane cutting for sev-
eral factories in Shrigonda
Tehsil of Ahmednagar dis-
trict. As per the report, 10% of
them are pregnant but un-
aware of their lawful rights
and the benefits ensured un-
der wvarious government
schemes. They are not grant-
ed any maternity leaves and
child care facilities and no
healthy diet is provided to
them by the departments con-
cerned.

The NGRC has observed
that the contents of the news
report, if true, raise serious
issues of human rights viola-
tions, It is the prime duty of
the State Government to safe-
guard the lawful rights of vul-
nerable sections of society, in-
cluding poor labourers and
women workers who are giv-

FREE PRESS JOURNAL '

sued a notice to the Chief Sec-
retary of Government of Ma-
harashtra calling for a de-
tailed report within four
weeks,

According to the media re-
port, carried on January 11
this year: the Taluka Medical
Officer of the Shrigonda has

10% women are
pregnant and don’t
know their rights

stated that they have a record
of about 35 women labourers
who delivered in the current
crop season, He has given
data pertaining to seven pri-
mary health centres under
his tehsil and has also stated
that it is necessary for the
management of the factories
and horticulturists to create
awareness among labourers
about right to a healthy diet, a
few days of leave and neces-
sary health and medical facil-
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West Bengal News: ITd aT¢; 80T AT 7 tawasmidll a U7 &
Nt F fFar aoe

https://www.prabhatkhabar.com/state/west-bengal/nhrc-summons-west-bengal-dgp-in-
post-poll-violence-case-mtj

iR SIS ATIUTAHAT YoA1d dTe; G4 (Post Poll Violence in Bengal) & HTHCIERTSERT
ATAATISR T (TATIIRET) AUTREH S9TTel & g HETiAh Sl oToid fohar aram .
e SR & 3eTAR, IS HATAAMERR ITA9T (National Human Rights Commission)
A3eg 27 BT T Teeell HA glelehl gl &. 2021 & fIUTEHT IATd (West Bengal
Assembly Election 2021) & &g 3TSUHTE AT I gHelch IRIT o9,

3TSTHTS AHAIIDRR AT Hepr AT R 3RIT AT foh 3STHUE Shiaar Fr e
T oY, 3/ 3RIT & FAToR & TET HATURR AT R & ok AT P
ore fohaT §. 31331 AFgor the (ITSTHTD) A3NRIY ofaTTT AT foh T ferd w58 Tear
HPIS HRATS AGT T AT, 3 IAHTHAAITERR AT T SIATST TCECTAT AT. FAT HehgT oieh
34 IR & 31Tl FRIST & Jord HeTfererre Y feeell defd fohar I §.

ISTHTSD HATTT ITARTIRATII Bl TATTST Slatehl IR FAT & HATISH, HSTATH
ATRIII T §Teh TeATa TRUTH T BIVUT & dTG A3Heh HrAehcii3il &l TS Thar ST @T
g. HSTATE IFHIGAR iR Al & SRS faUTTas &7 Hsildeish a1G JUIHd
FIIRATHT ATSTHTD HIIRATIHT T AT AT Y& X AT AT, ATAIASR AT H
R ST 37T & 3oehr FAT $rs feam aram .

ﬁmmaqraomaéaa?ﬁaa’méﬁa’lﬁagml SRGCREE! qu—ld@GﬁT—ﬁﬁsﬂTW
FoTolt T HeFAR AT IR TAT H3RY. 37 &I 3TRIT ST 31T b AciTsll T 8yoT &
feeT QY faget shr cdiseT & g1 1T 1. XA IRIT T I ATk W ATH faThIe
HUP TSTHUER FHT ART AT AT. TS FH3TIT-37619T SHTET T IMSTHTE AT T
gHelSh 3RIT ¢ o1, 38 ¥ H &S HSTHUG & IS T TWerS & off 30T o9le.
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NHRC issues notice to the Maharashtra Govt over reported

plight of women labourers
https://theprint.in/india/nhrc-issues-notice-to-the-maharashtra-govt-over-reported-plight-
of-women-labourers/1320415/

The National Human Rights Commission (NHRC) India has taken suo moto cognizance
of a media report about the plight of women labourers engaged in cutting the sugarcane
for several sugar factories at Srigonda Tehsil of Ahmed Nagar district in Maharashtra.

The Commission has issued a notice to the Chief Secretary Government of
Maharashtra on the same calling for a detailed report within four weeks.

“Ten per cent of them are pregnant but unaware of their lawful rights and the benefits
ensured under various government schemes. They are not granted any maternity
leaves and child care facilities and no healthy diet is provided to them by the
departments concerned,” NHRC stated in the press statement.

The Commission has observed that the contents of the news report, if true, raise
serious issues of human rights violations of the helpless poor women labourers.

It is the prime duty of the State to safeguard the lawful rights of the vulnerable sections
of society including poor labourers and women workers who are giving birth during work
without any special care, though guaranteed under the law, the release stated.

Accordingly, NHRC has issued a notice to the Chief Secretary Government of
Maharashtra calling for a detailed report within four weeks, the statement said.

The matter pertains to the media report, carried out on January 11. In the media report,
the Taluka Medical Officer of the Srigonda has claimed that they have a record of about
35 women labourers, who delivered babies in the current crop season.

He has given data pertaining to seven Primary Health Centers (PHCs) falling under
Srigonda Tehsil and has also stated that it is necessary for the management of the
factories and horticulturists to create awareness among these women labourers about
their entittement to a healthy diet, few days leave and necessary health and medical
facilities during the period of pregnancy and after the delivery, stated NHRC. (ANI)
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AT IoIT FSTGIN AT GERAT T AFRTSE HI NHRC 1 Afew

https://jantaserishta.com/business/nhrc-notice-to-maharashtra-over-plight-of-women-
sugarcane-labourers-1941909
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Rate &1 Tad: F=e foar 8. RO & AR, 3987 & 10% amsiac § afdher 30er dur
HRSRT R e THN ASB & dgd HARTd ol & 36Tee &1 306 P
AlJed 3Tl 3R dTel STl FauTe =1g1 &1 Sl § 3R Fafta fqermen eanr 3¢
PIS TITY 3NER Vel Aal fhaT ST gl

TASTIRE & 2T & & garaR RAE A g, I Td) 8, O AFaaRt & Sedad
& IR Heg Iow g1 Tod WHR & Ig YA Haed ¢ o a6 o el faQw
SEHTST & HIH & ANl Sled Gol dTel TG Holgyl 3R Afgelm sfAwT Afgd wATST &
HASIT TN o el ITARRT HT & | TeTdR, AT o HGRIE DR & HEY
g & Afts I W IR I & AR faEga Rae ARt §
58 ATl 11 STeadl &l SIRT AfSar RE & 3@R, Aeiist & drer fafhcar st
o el & o 3% 9 S9reTer 35 HAfgell FAolgl &1 Nepis g, Siegial Hiser el &
AT F 9HT AT §1 3eiel YT dgdlel & JdId 3T arel I1d WUfAe @y
sheal I 31eT 6T g 3R I8 o Fgr § & FRaEE! 3R SeEaE & g9t & v I8
3T g i Aol & TOEY PR & HAR, F& Al H gedr IR raasw
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NHRC seeks report on pregnant woman's arrest, death in
Odisha’s Rayagada

http://www.uniindia.com/nhrc-seeks-report-on-pregnant-woman-s-arrest-death-in-
odisha-s-rayagada/east/news/2899353.html

)The National Human Rights Commission (NHRC) has taken cognizance of a petition
and sought an Action Taken Report (ATR) from the Rayagada district collector on the
arrest and death of a pregnant woman who was staging a sit-in demonstration in front of
a company demanding employment. ATR was also sought on the arrest of other
pregnant women and villagers, who were also agitating on the same demand The
NHRC in its January 16 order stated it received a complaint from human rights activist
Radhakanta Tripathy about the death of one woman Mala Nayak of Andirakanch
Village, in Odisha’s Rayagada district on January 11. It was alleged that the deceased
along with 12 other women were arrested on December 26 for staging a dharna in front
of Utkal Alumina demanding employment in the company.” The deceased and four
other women were pregnant at the time of their arrest. Though their bail plea was
accepted by the court on January 6, she, along with others couldn't be released as
another case was registered by police against them. The victim was in her advanced
stage of pregnancy but norms related to arrest and judicial custody of pregnant women
were not adhered to by the authorities, the complaint said. The complainant also
highlighted several other issues concerning the lack of basic amenities in the
area/district leading to serious violations of the human rights of inhabitants of the area
concerned. Seeking ATR from the Rayagada district Collector, the NHRC forwarded the
petition to the Odisha Chief Secretary for information. Tripathy pointed out that the then
Prime Minister, Rajiv Gandhi was a catalyst for launching the Orissa Tribal
Development Project for Kashipur in 1987 After more than a decade and hundreds of
crores having been spent, there is no perceptible improvement in the people's plight.
The pauperisation is visible when one hits the dirt tracks to go around the faceless
villages of the region, the complaint alleged. In the present case, the arrest of poor,
tribal pregnant women and keeping them behind bars without medical treatment and
adequate legal aid pose serious questions of human rights, it was alleged. There is
severe environment pollution and lack of livelihood support in the affected area, the
petitioner contended. Tripathy requested the NHRC to investigate the case in detail by
deputing a team of officials or through the Special Rapporteur, direct the DGP, Chief
Secretary, Ministry of Health and Family Welfare and also Ministry of Rural
Development, Govt of India and the District Collector and Superintendent of Police,
Rayagada to act over the issue immediately. The inquiry report must be submitted with
legal action against the errant officials. The family members of the victim Pregnant
women must be highly compensated, the petitioner said. The NHRC has also been
requested to ensure livelihood support to the villagers, health care on a war footing, and
basic amenities to the poor villagers along with benefits under social welfare.
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Kolkata News ITd aTg fdam Amal & wavasmdt & Sisfid
H fhaT ded..

https://www.jagran.com/west-bengal/kolkata-kolkata-news-nhrc-summons-dgp-in-post-
poll-violence-case-23299603.html

PITHIT, AT s © Il H 2021 TAUAaeT ga1a a1e g5 B & aAwe 7 gy
AAAIASR 3N (TATIIHRA) o 9Tl & ol Hgliacers (Seidl) @l deld fonar
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NHRC notice to Maha govt over plight of women engaged in

sugarcane cutting
https://www.business-standard.com/article/current-affairs/nhrc-notice-to-maha-govt-
over-plight-of-women-engaged-in-sugarcane-cutting-123011701176_1.html

The NHRC has issued a notice to the Maharahshtra government over reported plight of
women labourers engaged in sugarcane cutting for many factories in Ahmed Nagar
district, officials said on Tuesday.

Ten per cent of them are pregnant but unaware of their lawful rights, and the benefits
ensured under various government schemes, the National Human Rights Commission
said in a statement.

The NHRC has taken suo motu cognisance of a media report about the plight of women
labourers engaged in cutting the sugarcane for several sugar factories at Srigonda
Tehsil, it said.

They are not granted any maternity leaves and child care facilities and no healthy diet is
provided to them by the departments concerned, it said, quoting the report.

The Commission has observed that the contents of the news report, if true, raise
serious issues of human rights violations of the helpless poor women labourers, the
statement said.

It is the prime duty of the state to safeguard the lawful rights of the vulnerable sections
of the society, including poor labourers and women workers who are giving birth during
work without any special care, though guaranteed under the law, it said.

Accordingly, it has issued a notice to the chief secretary of Maharashtra, seeking a
detailed report within four weeks, the rights panel said.

According to the media report, carried on January 11, the Taluka Medical Officer of the
Srigonda has stated that they have a record of about 35 women labourers, who
delivered babies in the current crop season,it said.

He has given data pertaining to seven primary health centres (PHCs) falling under
Srigonda Tehsil and has also stated that it is necessary for the management of the
factories and horticulturists to create awareness among these women labourers about
their entitlement to a healthy diet, few days' leave and necessary health and medical
facilities during the period of pregnancy and after the delivery, the statement said.
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NHRC notice to Maharashtra over plight of women sugarcane

labourers
https://www.freepressjournal.in/mumbai/nhrc-notice-to-maharashtra-over-plight-of-
women-sugarcane-labourers

The National Human Rights Commission (NHRC) has taken suo motu cognisance of a
media report about the plight of women labourers engaged in sugarcane cutting for
several factories in Shrigonda Tehsil of Ahmednagar district. As per the report, 10% of
them are pregnant but unaware of their lawful rights and the benefits ensured under
various government schemes. They are not granted any maternity leaves and child care
facilities and no healthy diet is provided to them by the departments concerned.

The NGRC has observed that the contents of the news report, if true, raise serious
issues of human rights violations. It is the prime duty of the State Government to
safeguard the lawful rights of vulnerable sections of society, including poor labourers
and women workers who are giving birth during work without any special care.
Accordingly, the Commission has issued a notice to the Chief Secretary of Government
of Maharashtra calling for a detailed report within four weeks.

According to the media report, carried on January 11 this year, the Taluka Medical
Officer of the Shrigonda has stated that they have a record of about 35 women
labourers who delivered in the current crop season. He has given data pertaining to
seven primary health centres under his tehsil and has also stated that it is necessary for
the management of the factories and horticulturists to create awareness among
labourers about right to a healthy diet, a few days of leave and necessary health and
medical facilities during pregnancy and after delivery.
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NHRC notice to Maha Govt over plight of pregnant farm ...
https://www.dailypioneer.com/2023/india/nhrc-notice-to-maha-govt-over-plight-of-
pregnant--farm-labourers.html

Having taken suo motu cognizance of a media report about the plight of pregnant
women labourers engaged in sugarcane cutting in several sugar factories in Shrigonda
taluka of Ahmednagar district in western Maharashtra, the National Human Rights
Commission (NHRC) has issued a notice to the Maharashtra Government, seeking for
a detailed report on the issue within four weeks.

“Ten per cent of the women workers cutting sugarcane are pregnant but are unaware
of their lawful rights and the benefits ensured under various Government schemes.
They are not granted any maternity leaves and child care facilities and no healthy diet is
provided to them by the departments concerned,” the NHRC said in a statement on
Tuesday.

“The Commission has observed that the contents of the news report, if true, raise
serious issues of human rights violations,” the NHRC said.



